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Mr, Speaker: How many pages is 11

Dr. Karan Singh: It will take about
10 minues. ‘

ot wa fawd : wSeifz ¥1 2w X

T feqr ik | 912 F wary qo¥ e
g |

Mr. Speaker: As 1 saig day before
yesterday, if you want any discussion,
we can have it, instead of taking one
or two minutes .0 ask questions. Let
him lay it on the Table, let Members
go through it ang then if necessary,
there can be a discussion,

ur, Karan Singh: I lay the state-
ment on the Table. [Placed in Lib-
rary, See No. LT-781/67].

Mr. Speaker:. We now adiourn for

lunch,
1362 hra.
The Lok Sabha then adjourned
for Lunch till Fourteen of the

Clock.

The Lok Sabha reassembied after
Lunch at Fourteen of the Clock.

[Mn, Derury-Sreaxer in the Chair]
ELECTION TO COMMITTEE

The Minister of Parliamentary
Affgirs . and OCuvmmunications (Dr.
Ram Subbag Singh): On behal! of
Shri Anna Sahib Shinde, 1 beg to
move:

“That in pursuance of Section
5(1) (i) of the Prevention of
Cruelty to Animalg Act, 1980, the
member of Lok Sabha do proceed

far Board for & term of thres
years commencing from the date
of their election, subject to the
other provisiong of the saild Act”

. Mr. Deputy-Speaker: The question
is:

“That in pursuance of Section
5(1) (i) of the Prevention of
Cruelty to Animals Act, 1960, the
members of Lok Sabhy do pro-
ceed to elect, in such manner as
the Speaker may direct, four
members from among themselves
to serve as members of the Animal
Welfare Board for g term of three
yecars commencing from the date
of their election, subject to the
other provisions of the said Act”

T*"e motivn was adopted

14.0Z hrs.

DEMANDS FOR GRANTS 10067-68—
contd,

MmisTRY or Drrencx—contd,

Mr. Deputy-Speaker: We shall re-
sume further discussion on demands
for grants. Shri D. C, Sharma. He has
already taken five minutes.

Bhri D. C. Sharma (Gurdaspur):
No, Sir. I have taken only two minu-
tes.

Shri Seshiyam (Kumbakonam):
How much time is left?

Mr. Deputy-Speaker: Still five houra
are left,

Shri M. M. Krishns ' (Peddapalll):
Yesterday you were kind enough to
call me. Unfortunately I had gone out
to the library. Wlll{be able to get
& Chance today?

Mr. Deputy-Speaker: You will get
your opportunity.

Bhri D, C Bharma: Some hon
Member yesterday said that we In
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[Shri Indrajit Gupta]

Commonwealth exercise, It is only
llmcthnnmhlwlivc.nnpth.o‘n-

ley in
every year to participate in the joint
Commonwealth Conference of the
Chiefs of Staff and so on. We have
given up all that, but thiz bhas not
given way to self-reliance at~all.

The first thing I would like to point
out here is that at the end of his five-
year period I have a suspicion we are
still trying to hang on to some kind
of a sneaking hope that the United
Kingdom and the United States of
America, who taught us a good lesson,
I think, during the Indo-Pakistani
hostilities, may somehow or other
again change their mind jn future and
resume their military assistance, sup-
plieg and 50 on. Last year, when this
debate took place, on the same oOC-
casion the then Defence Minister had
made it clear that he was hopeful that
i1; the near future the stoppage of su-
pplies from Western countries, which
had been imposed after the Pakistani
war, was going to be resumed. ot
course, subsequently, as you' kniw,
the United States Government has
made it very clear that lehal supplies
are not going to be made and about
spares we know the famous decision
which is going to help only Pakistan

JUNE 27, 1067 - (Min. of Defence)
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I want to kdow what is the signi-

ficance—] wish the Defence Minister
1o ahare it with the House if there i»
any secret in it—what is the signi-
ficance of the recent moves which
have taken of establishing what I
woulg call g cladesting link again, not
now through the open machinery of

1

governing
body of the Indian Institute, and that
Member is my hon. friend, Shri Dan-
deker. I have no quarrel with my hon.
friend, Shrj Dandeker as a person, but
I want to know why members from
other parties, who are also interested
in defence matters and keeping them-
selves informed, have not been given
any opportunity, not even Members
from the Congress Party. 1hope my
hon. friend of the Swatantra Party
will not mind if 1 ask this question.
It is very significant that the only
party in this House which never
makes any secret of its desire to have
an open alignment with the Western
Powers and calls for a nuclear um-
brella from the West, which says that
we should enter, if necessary,
military pacts with them for o

5
3

it for this reason that only Shri
Dandeker among all  these 500
members of this House iz privileged
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been linked by
particularly the UK, in military mat-
ters and once again we want to take
their counsel despite everything that
has hsppened in the past, particularly

thought until we break away from the
past. The self-reliance that we want
should begin from the mind,

Services should be encouraged much

let us down in moments of crises?

What do we find from these Budget
Grants and Defence estimates given
here? Out of Rs. 969.37 crores, which
is the total Defence Budget estimate
presented to us, g sum of Rs. 1281
crores, that means, a little over 1 per
cent, is being allocated for research.
and development in defence. I be-
lieve that other countries, at least
countries with which we often like to-
compare ourselves, spend something
like up to 15 per cent of their defence
budget on this question of scientific-
research and development and we are
spending only t per cent. That means
that we want to prefer to remain:
dependent on imported gupplies of
equipment and not to encourage ous
own boys who are doing excellent
work in defence research gnd deve-
lopment to have further scope for
their work and for their own dis-
coveries which would lead to import
substitution on quite a big scale,

Then, the production projects which.

year
that the first frigate will come out
after a fow years, I do not know
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that you can get them only through
some other mathod which in principle
this country has decided to renounce?

The MIG project is making slow
progress. We should like to know
more facts. We do not know what is
the condition of the development of
indigenous content of the tank
factory at Avedi, We know, the first
tank came out and there was & lot of

Then, there is Caribou
purchased by this Government from
Canada. Civil aviation pllots, who see
these Caribou aircraft spotted all over
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extraordinary .

they too since 1963 went into the ques-
tion and found out how many crores
worth of obsolete and useless stores
are rotting in huge depots all over
Croresg of rupees of, what you
might call, logistic waste is being per-
petrated in this country. What hap-
pened? They decided to get rid of
Rs. 11 crores worth of useless stores,
but they got rid of only Rs. 4 crores
worth of these gince 19063; Rs, T crores
worth of the condemned stuff is still
lying. They set up a second committee
which recommended disposal of Rs, 61
crores worth of stores, but they have
got rid of only Rs. 1,74,00000. This
is the rate at which we progress!

:

There is an item which I would like

JUNE 37, 1087
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If all these items and many more
which I could e]aborate but am not
doing since you are anxious to press:
the bell, are seriously followed up, a
great amount of saving in expenditure
can be brought abous. But what do-
they do instead? They have gaid with
great pride in thig report that they are:
going to save Ra, 33 lakhs—you know
bow—by reducing the atta ration of
the fleld service-men who are manning
the forces; that ration is being reduced
by 2 ounces of atta, and they wre going
to save Rs. 33 lakhas...:

Some hon, Members: Shame, shame!'

8hri Indrajit Gapta . . .by under-
feeding the soldiers. Why do they not
look into the other matters and come
before us with a substantial reduction
which would in no way affect the
security of this country?

Shri M. B. Krishnz: The defence
requirements of :his country were
really understood properly only after
the year 1963, During 1061-62, the
country spent nearly Rs. 311 crores
and during 1962-68, it spent about
Rs, 376 crores, but during 1063-64 we-
understood the magnitude of our prob-
lems and we increased ths defence
expenditure to Rs. 887 crores, nearly
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easy and they realise the grave danger
- that the country is facing from two
bitter enemies. '

It has been realised that any (:0111'1&?I
which has to face a bitter enemy will
~ have to equip its soldier complete-
‘Iy. We eannot allow our soldier just

- to be an associate of a platoon or a

ed and he should function
like a platoon himself We
cently in West Asia how
iry like Israel, because
dinated arrangement
definite aim could
ge of a very big
it could meet the
eﬁ‘l," : gﬁt one country only
se ountries; even though
. s&véra‘l’tib‘mtries were well

ipped, yet because they were dis-

been properly coordinated, a small
ntry like Israel with its equipment
=: with better coordination could
‘meet the challenge.

~ After we had submitteq our fist in
983 to the joint committee of the UK
.and the USA experts on military
affairs, we thought that all the equip-
ent needed by the defence forces of
ndia, which hag been gone into by
that committee and then decided
vpon, would be made available to
India and we woulq be able to build
Sour own defence equipment with the
esources at our command.” But, un-

ist promised by these two countries
as not been made available to us.

\ "The previous speaker had explained
wvery clearly how these two countries
“had disappointed us at the time of our
“conflict with Pakistan. We know that
ina ig very well equipped and it
prides to be perhaps the fourth biggest
“military powers in the world, ang it
as got all the resources at its- com-
mand. In addition to that Pakistan is
~ also getting US arms. And Pakistan
" has been permitted or encouraged by
- the USA to procure some more equip-
- ment, and it has got some more fighter
planes like MIGs from China So, al!
these countries are well united againszt

ASADHA 6, 1889 (SAKA)

(Min. of Defence) 7872
India. Further, we are having the
hostile Nagag wino are being trained
in Pakistan and also in China in
guerilla warfare and they carry arms
and ammunition which are supplied
to them freely by these two countries.

Having taken into consideration all
these things, our Defence Minister and
the Government of India have chalked
out a five-year defence plan. This
plan is of two categories. The then
Defence Minister Shri ¥. B. Chavan
had said that one would be a short-
term programme and the other would
be a long-term programme. Under the
short-term programme he wanteq to
equip the defence forces with all the
necessary equipment and he had also
assured ug that he would be able to
get all those things in time. The
long-term programme was to build our
own defence equipment in our ocwn
factories, perhaps with the collabora-
tion of some country or the other.
Under the long-term programme, I
think we have been able to start the
MIG factories anq also tank manu-
facture. All these thingg have been
done according to schedule in spite of
all the difficulties.

14.49 hrs.
[(Surt S. M. Josur in the Chair]

But I have still not been able to know
whether the defence forces have been
able to get the equipment which they
were to get under the short-term pro-
gramme.

We cannot forget that we have got
permanent ang very Yormidable ene-
mies and very temporary friends. We
cannot rely upon temporary friends at
4 time of emergency. Therefore even
if it is going to take a long period,
we will have to build our own defence
equipment in the country. One of the
very important things any country
would think of in this connection is to
have better co-ordination andg collabo-
ration with the existing private indus-
tries in the country.

It is said that defence has to be very
mobile, vou cannot function in a static
way, you will have to move very fast,
Therefore, the co-ordination of defence
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{Shri M. R. Krishna)
with the automobile industry must be
perfect. The other day we were told
in this House that tbe automobile in-
dustry was not -at all producing auto-
mobiles to capacity. I the Defence
Minisiry were to take earlier action to
find out what ia the capacity of these
industries which could be utiliseg to
meet defence needs at g time o1 emer-
Eency, they would be in a position to
utilise those machineries and the
tachnical personnel available there for
defence production. Even if they are
not keen to utilise them now, the
Defence Ministry should have all this
information ready with them go that
at the time of emergency they can
switch on for any king of production
in private industry for the use of
defence. This has been done even in

taken a number of years to find out
the production capacity available with
private industry and see in what way

a study so far I think the Ministry
will be doing a great service to the
country’s defence needs if they could
know which are the industries avail-
able in the country which can be
switched on to defence production at
the right time, .

3
5
g%
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air force very effective to meet any
challenge from any cofnen

The insufficiency of the training
programme had also been felt at the
time of the Chincse aggression. The
Defence Minister had then saig that a
number of institutions should be start-
ed in every State and the training
programme should be undertaken on a
crash basis. He wanted that State
Governments should take a lot of
interest in it and said that pilots,
engineers and various other people
who have to man the aircraft ahould
be readily available to the defence
forces. In 1858 the number of alrcraft
requiring repair was over 200, And
the people available were very few,
and they were unable to repair all the
sircraft. As a result, many of themr
had to be discarded, Near]y 30 very
valuable aireraft had to be discarded.
Now we do not know what the posi-
tion is. I1£ you do not have really
trained technical people to© man all
these things, you wil] have to keep on
discarding all these very costly equip-
ment, Therefore, the training pro-
gramme has to be done In a very
effective manner.

I think 1 have taken hardly tenm
wminutes. 1 am entitled to 15 minutes
1 suppose.

Mr, Chalrman: You have already
taken 13 minutes.

Shrl M. R. Krishha: Thiz tralning
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e defence Ministry is thinking of
ailing the NCC. I am not here to
with the Defence Ministry to
€ Entu'e amount on NCC.
hey curtail, it is all right, but
d like definitely to plead
<y is that the Defence
ld not think that they
~material, the people
s men with all the phy-
hénever they need. It
: : ed The . educational
mstltutmrls are not in a position to
really make the students physically fit.
- Therefore, it should be the duty of the
~ Defence Minister, whatever reduction
 they are going to make in the NCC,
whatever saving they are going to have
by curtailing the NCC units, this
- amount should be in toto spent on the
‘educational institutions for developing
hings like mountaineering, flying for
aking them physically very fit, so
‘that at the time of emergency they
! an draw in any number of people
1 om the educational institutions. It
1s merely not going to help the
Defence Ministry by curtailing the
NCC expenditure and handing it over
0 the Finance Ministry for any other
JuUrpose.

Since you have rung the bell, T do
t want to dwell on other points, but
‘would certainly like to point one or
two things. In the U.K. and in various
othe: countries after an interval of
fwo years the pay scales and the allow-
os, facilities, everything, about
oldiers and officers ig gone into and
3 'recommendations are generally

ied through by the Ministry. But
e in this country unfortunately,
hough we depend largely on the
iting soldiers and the fighting
diers have given a very good acco-
f their valour, gbility and patrio-
. still we want them to rise in
ask or agitate for theiy wel-
measures, for their allowances,
eir family upkeep, and all these
‘his should not be the pattern.
try to understand their
After all, the Indian sol-
V though he has been proved
very able fighter, finds that his
mic condition is very poor. My

1889 (SAKA)
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hon. friend Mr. Gupta has said that
the Defence Ministry is trying to re-
duce their ration to meet some other
expenditure. This seems to be gbnox-
ious, and we should mnot resort to this
kind of thing.

15 hrs.

The Defence Ministry can really
have a lot of saving from the engi-
neering works for which they spend
over Rs. 40 crores, and also in troop
movement. Many times the Defence
Ministry, without thinking, allow the
unitg to be moved from one place to
another, from places which are safe
areas to unsafe places. In that they
lost a lot of money. They go not take
proper care. I know the EME, AOC
and wvarious other units which have
been shifted from one place to another
have cost the Defence Ministry over
a crore of rupees. Apart from this,
very costly equipment might be des-
troyed in transit besideg causing a lot
of incenvenience to people and things
like that, but the Defence Ministry
many times forget these things. I can
give you one more small instance. Of
course the Defence Minister is very
familiar with it. this concerns a very
small section of civilian employees in
the defence. The defence ministry’s in-
telligence could be known only from
this. Nearly twenty Members of this
House raised the issue on the floor of
this House and it is going to be taken
up as a short notice question, probably
after the defence ministry’s demands
are considered. This pertains to the
water carriers and cooke in the defence
department. Nearly ten officers of the
defence department—I do not have any
grouse against them—are entitleq to
three or four cooks gnd water carriers.
But for 100 soldiers there are only
two cooks. It is not a small thing for
two cooks to feed 100 people. They
have to work for 20 hours., The items
of food which they have to prepare in
these establishments are manyv; it is
not like scale of rations in 1947 or
1940, with the rations they get at
present they have to prepare a number
of items. They have to start their
work early morning at 4 o’clock and’
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they will have to leave at 10 o’clock.
'The Defence Ministry wanted to curtail
it to two cooks and no water carrier,
They want the military people who
had been traineq for a different pur-
pose and on whom the country had
spent a lot of money to fight for the
country—not to cook their food to
cook; they are asked to do the work
of the cooks. If they were to calculate
the money that the ministry is spend-
ing on recruitment angs training of a
soldier and making him a fighting
soidier and if they want him to work
as a cook, what is the money involved?
What would be the money you would
be spending on a civilian cook to do
the same work? They just want to
remove these people and bring in the
combatantg to do this kind of work.
If tiis sort of thing is to continue,
even if you spend Rs. 5,000 crores on
defence you cannot give an effective
army to this country.

One  word about cantonments.
“Though they are very important places
for the defence forces, they are abso-
lutely neglected; they do not have any
facilities there. The cantonments do
not take any responsibility about the
-education of the children; they do not
-even provide a children’s park; they
do not have housing facilities. It is
not right on the part of the Defence
‘Ministry to own these cantonments
without doing any service to them.

Shri G. Viswanathan (Wandiwash):
Mr. Chairman, at the outset T would
like te pay my homage to our valiant
heroes who laid down their lives in
the Gaza strip for preservation of
peace in the world. In view of the
fact that we have powerful enemies
on our borders,—the Chinese have
become a nuclear power angd Pakistan
is re-equipping her armed forces and
she is getting spare parts ang lethal
weapons both from the United States
as well as from China,—there should
be re-thinking op our defence policy
[ join with the previous speaker,
‘Mr. Indrajit Gupta in emphasising

JUNE 27, 1967
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self-reliance for our country. Unless
we are self-reliant, the security of our
country cannot be assured. Our armed
forces in the land shoulg be modernis-
ed. In this House time and again
Membergs have been demanding sophis-
ticated arms. For instance, infradred
equipment is very necessary for night
operations and there have been
demands in the House but nothing has
been mentioned in this report and
Government had taken no stepg in this
regard. We are told that there are
cny fifteen sainik schools throughout
the country. These sainik schools are
very necessary as they are the feeder
institutions to the national defence
academy. The number of sainik
schools must be increased. I would
request the Defence Minister to
open a Sainink School in North
Arcot district where each ang every
village jg represented in our army, I
join with my previous speaker, Shri
M. R. Krishna, that the waier carriers,
cooks and sweepers who have pui in
15 to 20 years’ service should not be
suddenly retrenched. Most of them
belong to the Scheduled Castes and
Scheduled Tribes. If we ask the De-
fence Minister, he replies that the
soldier will have to perform all the
work of a water-carrier, cook and
sweeper, It wili be a bad qay, and a
sag day too, to see the soldier brand-
ishing a broomsticke in one hand and
a bucket in another hand, instead of
holding a revolver or g machine-gun.
This should be looked into,

Very often the defence personnel,
especially from the army, come and
tell ug that they are incisted upon to
pass tests in Hindi. Most of the people
coming from the southern area have
9210 knowledge of Hindi and they are
discriminated at the time of promotion,
because they do not pass the test in
Hindi. I.would request the Defence
Minister that there should be equality
for all persong and no discrimination
should be shown to those soldiers who
stand for the unity and integrity of
this country.
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Our Indian Navy can very well be
called the neglected Navy of Indiam.
Mr, Dandeker spoke at length on the
strengthening of the Navy. We should
do something on this line, because we
have a very lengthy coast-line and if
possible we should acquire some sub-
marines also.

The Air Force assumes more im-
portance in these days.. We have 10
face bigger enemies and better armas.
We cannot go ahead unless we build
up a good air force. I think that
while other countries are manufactur-
ing fighters and bombers, atleast we
should try tp manufacture planes
which are necessary for our fighting.
By the time we become self-sufficient
or start ful] production of the MIG
planes, I think it will become obsolete
and outmoded. The radar system is
very, very important in these modern
days, Detecting the planes is more
important than even using the planes,
We can learn a lesson from the West-
Asian war; because of the lapses
and loopholeg in the UAR radar sys-
temy, they were taken by surprise when
the Israeli planes attacked their forces,
Therefore, there must be a network
of radar system throughout our
lengthy borders to drive away the
hungry vultures.

Even if we do not make atom bombs
and hydrogen bombs, we must manu-
facture our trucks and jeeps jnside the
country; although the lables are “made
ja Indis,” the contents seem o be
foreiga in most cascs. We
told in the report that the in-
digenous content in trucks le omnly
42.23 per cent and the joop’s indigen-

relationship is very cordisl. But it is
not «0. Bven in the report, it has been
said that there

ASADHA 6, 1389 (SAKA)
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bearers of the gmployees’ organisation
and charge-sheeteq 79 eniployees of
the same association, It has provoked
a hunger-strikes and other things. The
policy of victimlsation shoulg be atop-
ped. The public sector undertakings,
especially the defence undertakings,
must set an example to the private
sector,

We are talking of economy in ex-
penditure. The House iy interested
and we are interested in seeing that
every rupe€ we sanction ig gpent pro-
perly, but is jt spent properly? No.
Because the Audit Report mentions so
many instances. But I will narrate
one or two interesting items alone.
For example, the Government of India
purchaseq six enginegy of a particular
type for Rs. 1357 lakhs, Later, they
had to be modified In July, 1962, the
Government entered into an agree-
for manufacturing

Rs. 10804 lakhs,
Rs, 4 lakhs had to be spent for the
modification of the already purchased

together, in unsucces-
seful venture, we had lost Rs. 23932
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for which he bad placed ordery were
already in the stock ang so asked the
Air Adviser-to cance] the order, By
that time, the company had manufae-
tured some of the itemg and we had
to pay the whole sum of Rs, 91,630
This js how colossal waste of raone¥y
takes place.

I want to narrate the pitiable story
of pickles, Our Army Headquarters
wanted to purchase pickle and they
placed orders for 95.120 tonnes, In
such an agreemen{ there ought to be
a warranty clause. There are so many
officials, but all of them forgot com-
pletely about this warranty clause, It
was purchased and after one year, it
wag found that out of the 95 tons,
28.9 tons were unfit for human con-
sumption, costing about Rs, 58,200.
Had there been g warranty clause, we
could holg them responsible upto 18
months. But there was no warranty
clause. This is how taxpayers' money
is being wasted.

1 will give another instance, This
Government purchased 57 gliders to be
supplied to NCC units, Their original
was Rs, 16000 per glider.

gliders. Only aone of them was flown
for 2 hours. All the others could not
be used for lack of air space or well-
trained instructors. The cost of the

but on super-calendar paper. They are
paying Rs, 21,000 per month to a pri-
te to print this magazine.

JUNE 27, 1961  (Min. of Defence)

it. .Even if the goldiers are w
to purchase it, their families are n
willing because there is nothing

interest in that magazine. Lakhs
Tupeey are spent on this mag
This can be printed in ordinary
and thus a lot of money can be sa
so that there will be no need to
the ration of atta or rice givem tgo
soldiers, On the one side the De-
fence Ministry is spending a lot of
money on unnecessary items nd, on
the other, they want to cut the ration
given to the soldiers.

I want to emphasise that retrench-
ment in the army should be stopped
immediately, In fact, the other day
also we emphasised thig point in this
House but we¢ were not assured any-
thing on that day. Thousands of them
are gending letters and telegrams to
us saying that suddendly they have
been asked to go home, Most of them
have put in 20 to 25 years service.
Their welfare should be looked after.
They do not get any pension. Even
after 20 years they are treated as tem-
porary servantg only, In other depart-
ments after putting in two or three
years they are made permanent. But
these water carriers, sweepers and
otherg in the defence department are
kept as temporary employees. They
are suddenly asked to go out. About
10,000 families are involved in this.
T would request the hon. Defence
Minister to look into this problem
and see that justice is done to them.
When they are in service they are not
allowed to form trade unions or asso-
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fare of these people. I request him 0
take immediate action in thiy respect.

Shrimati Shards Mukerjoe (Ratna-
giri): Mr, Chairman, Sir, I would like
to makes an observation at the Legin-
ning of my speech, that what is said to
be secret, what is said to be not in
the public interest, seems to apply only
to Parliament and to the Indian pub-
lic. Here, Sir, is a magazine, the Semi-
nar of July 1868 in which some
foreigner has made an assessment of
our hostilities during 1685 igainst
Pakistan, This is what he says:

“Lacking certainty about the
outcome and without a strategic
master plan both sides just slug-
ged it put. This explains the rela-
tively heavy losg in equipment and
personne]l without any advantages
accruing to either side after the
uneasy cease-fire"”

Then he goes on to give quite 53 de-
taileq account of what happened, how
much loss there was in armour, man-
power etc.,, on both sides, I would
like to bring this to the notice of Lhe
Defence Minister and say, as it has
been said time and agtin in this
House, that in certain respects |t would
be far better for the Government to
take the Parliament into confidence
and thereby generate confidence in
the people. Because, here you have
articles of this nature going .around
which, T am afraid, do not create any
confidence,

Becondly, before I go on to the main
part of my speech I want to draw the
attention of the Defence Minister to
what happened to the evacustion of
forcep in

DIG‘

lity of the United Nations. Another
was that we were anxioug to bring
that we thought we
might offend the United Nations autho-
ritiep or whatever it was. But the fact
of the case is this that could thev have
been evacuated by air, we could have
brought them out so long &s we were
And, in the

ASADHA 6, 1830 (SAKA) (Min. of Defence) 788,

80 much legg than what it would have
been if we had brought them out Wy
air, On the 18th of May Genersl
Nasser askeg the Uaited Nations
Forces to be evacuated. It took us &
month to get them out. This shows
some sort of lacuna in co-ordination.
These are the two points I would like
to make before 1 go on to the main
speech.

As regards our defence policy, 1
think the first thing that is required
is to determine, to recognise, the
enemy. In the past, if we ar= to take
any lessons from what happened, we
did not prepare our people sufficient-
ly in advance for what actually bap-
pened. Fortunately, in the 1845 con-
flict, we had the Kutch affair before
that and there was a certain amount
of tension, certain anticipation in the
country and our armed forces were
equally aware of what might happen
and, therefore, we were able {o give a
reasonably good account of ourselves.
But, on a previous occason, in the 1962
Chinese aggression,—I think it 1 now
necessary to assess where and why We
have failed and where and liow we
succeeded.—in the 1965 conflict. Till
the last minute we did not recognise or
identify the enemy so that neither our
people, non our armed forces, were
prepared to Mmeet the confrontation in
the form and size that they had actu-
ally to face,

Just before that, just before the
hostilities in October, 1962, for some
reason, the army started what was
then known as the ‘“forward Policy”. I
think it is permissible to talk about
these things because General Kaul's
book has come out. This forward
policy which started with the openin-
ing of the Dhola Pass in Ladakh, where
a few isolateq posts were opened with
no logistical arrangements at all, this
forward policy as it was staried, we
would like to know whether it origi-
nated st the Cabinet level;,. whether
it was an ad hoe thing which was done
by the armed forces or the local Com-
mander or was it done by General

no
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[Shrimati Shards Mukerjeel
coordination between decisions as
they are taken at the Cabinst leve] and
their implementation at the lowest
level, That is why I am mentioning
this, There should be no secret about
it because, as I said, this sort of thing
hag come gut. Even sbout the Chinese
aggression, a pamphlet wag written in
America and a copy of it wag sent
to me. Unfortunately, I am not able
hl’;whlﬂdicnltnthemomant.
So, I would like to know from tne
hon. Minister whether this sort of a
break in the link of co-ordination has
been eliminated and co-Ordination
established better,

Secondly, in the context of what has
happened, for instance, about 10,000
Pakistanis in in the Chamb
area the other day, and what has been
happening on our eastern border, does
he anticipate anything? It would be
no uge saying at this point that it is
0ot in the public intrest because, as I
said, the people of thig country and
the armeg forces must know that this
is the enemy, this is what we are fac-
ing and this is what we ghaill have to
prepare for. It becomes rather difficult
for ug to understand when one day we
hear that the generals on both sides,
Indian and Pakistani Generals, are
meeting each other and exchanging
sweet words and the next day we
hesr that all sorts of alarming things
are happening and that we may be in
a small or large conflict with Pakistan.
in the same way it happened with
China. One day we Were Hini-Chin{
Bhai Bhei asng the next day were
daggers drawn at each other. It just
does not make sense.

D. G.
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(Min. of

provision for the
or, will it happen
NEFA? Do you pemamber
that Was created in Assam?
remember how Assam felt a t

that she was forgotten by the rest
India? Last time he attack came in
Champ ares and the main part o
fighting wag on the soi]
But are you sure that it will happen
the same way now? Do you
that the Pakistanj Army will face the
Indian Army jn Punjab; or, is it pos-
sible that the Haji Pir Pass which we
gave up may again prove a route from
where the Pakistani forces may come?
Is it possible that the Tithwal Valley
may prove another route? I do not say
that you should give away

secrets, but Is it not necessary to pro-
vide some kind of a preparstion for the
That is the

f
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in the public interest! Is it in the
public interest then to suffer & de-
feat? Is it in the public Interest then
to send your armies without adequate
supplies ang preparation? These are
inconvenient questions,

This debate is taking place in the
wake of three jmportant things which
have happened recently, One ig the
hydrogen bomb' explosion by China.

were at each other’s throats again,
what would be the reaction of these
two gegantic powers, the UBA, wd
the USBRT What 1 mean is that
e met h“‘thm m”m:'
fence policy aad q
be answered, not only they must W



into it, 16 have gome kind of a failure,
It is with some glarm that we are

erode the
This is a war of attrition—it has hap-
peneq before—ang it is now twenty
years and we have bullt our defence
forces, our economy, with this fear
that any moment we shal] have to
face an assault, Thig is not an un-
usual thing, There was g war going
on for hundred years, We have heen
on this Kashmir question for twenty
years, This is a war of attrition
which we are fgcing today,

What is our overall defence policy?
I find that in our defence estimates,

the same. Now, in the last war, we
fict that we did not ex-

that on Pakistan’s Annual Day, there

was even the Chinese equipment perad-
ed in the streets. We do not know what

categorically that we have the potential
in the Country and all that we require
is an jnvestment of Rs 75 crores or
Rs. 15 crores per year. Out of these
Rs. 900 and odd crores, we are not able
to gpare Rs. 15 crores, Out of this
Rs. 2,000 crore Plan that we have got,
we are not able to spare Rs, 1§ crores
per year; There is no provisicn for
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tions that unlike the other countries—
not very advanced countries, but Japaa
and others—we would spend only 0.15

per cent of our gross national
in electromics industry,

I shall quote what he says:
“The entire character of military

I would like to know from the Minis-
ter whether there is some hidden pro-
vision somewhere for the manufacture
of these electronics, It is possible that
we have misseq it; it is not here and
it is not in any of the two other
reports, but it is -possible that it is
somewhere .

. s w

Shri Mancharan (Madrasg North): In
publlc interest it cannot be disclosed.

Shrimati Sharda Mukrjee: These are
not things which can be hidden,

I would just make one or two obser-
vations before I close. One iy about

JUNE 27, 19671

thousands of people who are depend-
ent on the few hundreds of peoble
employad in the factory, Owernight,
somebody sitting in Delhi takes a deci-
sion that this factory must be moved
to some other place. This factory has



yoo1 D Q.
A gimilar thing has happened in the
case of the MIG factory. That is also

and 50 on. I something defective is
foung and there ig the s'ightest defect
in any part, then it has to be carted

Shri Plloo Mody (Godhra): Regional
considerations,

again after some years the Ministry
may decide to change the location, This
is what is going on.

I feel that the Defence Ministry has
rather grown out of proportion and
it is time that this defence productien
is moved out of the Defence Ministry.

Shri Poloo Mody: Into the.p rivate

In conclusion, I mey say that I bave
brought out all these points with only
one intention, namely, that we should
have a proper and comprehensive de-
policy, because at the present
moment we are not sure whether we
have such a policy. I at least have not
been sble to understand what the

icy is. Shri Indrajit Gupta had also
brought out this fact. Perhaps, there
may be some defence policy or plan of
which we may not be aware; and
wg.ﬂnﬂlhblwﬂ';tﬁf‘hemlf
of a comprehensive defence policy be-
cause today we find our Army generals

]

:
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and whether it has st lesst decided
who our enemies for the next few
months are.

Shri piloo Mody: The Opposition!

Shrimatj Sharda Mukerjee: Shri
Piloo Mody cannot be an enemy of
anybody.

commissiong to a large number of peo-
ple and overnight decide to demob
them, and thereby create ail this dis-
tress and unemployment ete. I j
not understand thig king of t

&
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penditure will be the big business in-
terests in the country.
tions), perhaps represented by Shri
Piloo Mody in size as well, because
our economy is stagnant. Continua-
tion of the defence orders ensures
huge profits and loot te the big busi-
ness interests who will perhaps use
them as a way out of the present in-
dustrial crials.

Bhri Manoharam: Who are they?

Shri Umanath: For example, Tatas
gt huge orders for trucks, Mahindras
have huge orders for jeeps, Mafatlals
have huge orders for tents, Calicos
have huge orders for mosquito nets
and textile manufactures, and Birlas
also for other things. Like this Lthere
are so many big business inlerests in-
volved

Shri Piloo Mody: Cancel them.

Shri Umanath: After all these
orders, you will find the astounding
profits earned in relation to capital
the average profit for 51
major groups is 11 per cent whereas
lahindn got 1B per cent, Calicos se-

eured 17 per cent. This being so, az’

the crisis deepens, they will lean
more and more on defence orders as
a way out and this will lead to slow
militarisation of our economy, and

JUNE 27, 1087

(Interrup-

_ (Min. of Defence) 78Dy

ple, I am given to understand
hmm-mdum
per truck (Interruption). I speak
subject to correction; let the hon.
Minister clear it up, I would like to
know why Government should allow
such a cut jnto our defence budget
wWhen our ordinary infantry soldier
gets only Rs. 56 as basic salary. I
want to know why we should give to
Tatas such a huge profit of Rs. 2,000—
4,000 per truck which 1 consider most
unjustified. My submission is that
the profita on these orders should be
limited to the bank rate. That will
save a substantial portion from the
defence budget, and if Government
does not accept it, I would say that
the slogan jai jawan is just to cover
up the real slogan jai Tatas, jai Bir-
las.

I bring to the notice of this House
an important source of danger to our
defence, namely the connections of
our top military officers with certain
foreign elements. There is a practice
of reporting and taking advice from
foreigners on our military matters
behind the back of our Government
and army chiefs,

Shrimatl Lakshmikantamma: On a
point of order. It was something
sacred when we introduced Jat
Jawan, Jai Kisan. Is it proper for
the hon. Member to compare Tata or
somebody to Jei Jawan and Jai
Kizan?

Shri Umamath: I am quoting this
from the Unteld Story of Mr., Kasul
Mr. Kaul was appointed Commander



from the book Arms, Aims & Aspects
by Gen. J. N. Choudhuri., This re-
lates to 1951, Mr. Chaudhuri says:

“At the end of the month 1 did
a routine trip to Dalhi during
which I ropped into a cocktail
party at Sinclair’s hospitable
house, He was head of Burmah-
Shell at the time." *

This is what he himself admits. I
thought it was a chance meeting, but
then I found it was not a chance
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dent countries. But they allow soma
of the top military officers to flrt
with foreign big business people, but
what about our jawans? FHe is not
allowed to approach even an M.P.
an MLA, that is considered to be
crime. I bring this to the notice
this House. This is a very bad thl

»f
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[Mr. DerUTY-SPEAKER in the Chair]

Then 1 come to another point, the
practice of allowing our top officials
to be military correspondents of for-
elgn newspapers. Mr, Chaudhuri was
a correspondent of a British news-
paper for ten years az Maj. General,
and while he was Chief of Army Staff
also, he contributed QGovernment's
stand on this question is, when this
question was put, that they permitted
it. The Minister says; “Our investi-
gation shows"—he is mot sure—*“that
it was permitted”, just to educate
and inform our public how things
were getting on, that isz all. He should
not criticise Government policy ete.
The answer shows as if it is an
arrangement of our doing. That is
The truth is that this also
was arranged by the Hurmah Sheil
1 shall give his
quotation. Genera! Chaudhuri did the
deal behind the back of the Govern-
ment about becoming correspondent.
I am quoting from his book:



‘Government themselves did not know
who was writing these articles. Gene-
ral Chaudhuri decided on his own and
his anonymity was kept from the Gov-
ermnment also. He went further.
These columns were used by him even
to influence Government policies on
military matters without having re-
course to official papers, These are
the things which are admitted in the
book. He says:

“The subject had been going
through my mind for some time
and I had even thought of putt-
ing it forward as an official paper.
However, officlal papers tend to
get chewed up in the bureaucratic
machine, so publication as a news-
paper article seemed more profit-
able.”

That was his comment. The most
damning thing is that in 1985 as
Chief of Staff he wrote two articles.
Why? He says:

“As part of the official work,
however, | grow more and more
convinced that peacetime protec-
tion of our borders needed ra-
tionalisation.”

If he felt like that, he should submit
a note to the Defence Minister. Ins-
tead, he describes the defects of the
then existing system in this article.
He sxyns:

JUNE 27, 1961
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early July the main decisions
had been taken After minis-
terial  agreement
reached on broad policy, the
low-up was for the officials,
cluding myself, to

details. To give this process a
helping hand, I wrote the
article which incidentally is
last to appear in this book."™

What else do you want? Hig anony-
mity had been used for the purpose
of influencing government policies.

I now come to the question of ser-
vice conditions of the jawans. Our
jawans are paid Rs. 535 per month
plus a meagre dearness allowance.
The argument is that they are given
free food. But free food is given
even to prisoners, That iz not
the point. The point to consider is

gR

whether it is sufficient for his
family to be maintained? Let us
compare it with the civillans. A

constable gets Rs 7080

the profits of big business and wast-
age in defence budget and stop cor-
ruption and pay these jawans who
are really facing death in order to
defend our country. There is the
question of disparity between the
service conditions of officers and other




Then I come to the last point on
this topic. With regard to the
motion from Havildar to Jamedar,

Singh wasg victimised in 1960 and he
‘was reinstated in 1962 and posted to
Gwalior. He formed two unions of
defence workers. He was therefore
suspended and a fzlse case was folst-

[ .
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him they tranaferred him to Gwalior
where the other miiltary people see-
ing the accused not leaving his old
habits got him entangled” This has
been held by the magistrate himself.
The man was acquiited. Even after
acquittal, he has not been reinstated.
This is the kind of respect shown to
the judiciary, when the question of
victimisation arises, That s where
the matter stands.

Coming next to emergency commis-
sion officers,—it has been mentioned
by the Government—I want to bring
to the notice of the Defence Minister
the danger involved in their pro-
gramme. It is a phased programme
of retrenchment. 6,000 people are
there. In the first year, tney say 1,400
people will be retrenched. The next
year, another section will go out.
Already, the first 1,400 would have
gone out, and then 4,600 will remain
in service, and then another section
will be retrenched. The next year,
they will be back home, They will
have no peace of mind, that is, thoae
who remain because they will also
be sent out next year. The whole
army will be led by such people, there
will be a feeling of insecurity in the
minds of the remaining peaple. They

!
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a defence strategy for us Always
Government are fond of saying that
it is an advice. The advice was:

N« §
the extent of Rs. 30 lakhs.

ht-hl. the assembly charges m n
nmelr. the project is now wkm m

“Determined restraint and re-

duction of non-productive public

including defence

Exploration of opportunities for

mutuslly advantageous economic
on the Table of the

cooperation with Pakistan'

expenditure,
expenditure.

arming Pakistan on the one hand and
they are asking us to reduce defence
expenditure, 1 will authenticate this

working to cater
JAC. Even in
s papers, it was reported that

ater to the needs of

to ¢
then
is
of

mmammc. It was
yet to decide its suitability, The Avro

plane project started before its utility

and pilace it

was determined. You must punish House.*

-
far a»

-

placing it on the Table is concerned,

T) : ¥y sweqr
I have not given my consent.

T T § | THTCT IEATHAT HT AT
Twy w1 g wiwwre § 1 WY §ORTY

LA

ot vy formd (
afgd | gurt wfgwrd =1 wfewsor

gt cadr § o AT T | IIH Y
I e fear § ) g Fodd ey
& w@r 2 1 & avr (e wrg | Wi
w1 o daer T g § ard
" & gx fzid ot @t

The
Mr. Deputy-Spesker:

‘Then, 1 would like to bring 1o the
1958 estimate was Rs. 1,10,00,000. The

notice of the House the project for
the manufacture of Air Force equip-
ment, at the HAL, Bangalore,

estimate for 1965 was Rs. 5,56,00,000.
They have zpent Rs. 2,39,00,000; and
now the whole project is given up!
This will be the fate of self-reliance

way.

"Placed in Libeary, sse No. LT-830/ 07.
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Shri K. Narayana Rao (Bobbili): If
a member quotes from & report, only
that part can be placed on the Table
and not the whole report. When only
a small para is quoted, the bulk of
the entire report cannot be placed on
the Table.

Mr, Deputy-Speaker; Let him
quote. Regarding placing on the
‘Table, it does not mean it automati-
cu.ly becomes a public document. It
will be examined by the office and if
it is a really authentic document, 1
will give my ruling, By merely hand-
ing it over to the office, it does not
become a public document.

Shri Umanath: I am sending it {0

the Table. [Placed in Library. See No.

LT-835/67).

Whatever ruling the Speaker has
given, that will apply to this docu-
ment also. Here is the US Govern-
ment, which is giving more and more
spares to Pakistan and simultaneously
advising us to reduce defence expendi-
ture. What is their aim? They want
to make us more and more dependent,
The strategy as defined there by
America is peace with Pakistan and
fight with China as the enemy. This
is the strategy dictated to us by the
Bell Mission. This is American stra-
tegy in South-East Asia. What is
happening? Mr. Chagla declared in

' Malaysia tbhat China is the main
threat to peace in Asia. Simultane-
ously he is also offering negotiations
for a settlement with Pakistan. ‘This
means we are traversing the path laid
down for us by the Americans, Thix
will ruin our country's economy,
sovereignty and independence. We
must discard this strategy and adopt
a s'rategy for peace with all neigh-
bours including China, drastic reduc-
tion in our defence budget and relief
to the people.

ot mwraw fax o (%FFE)
Gefatg b ares wg awar §
fodx fafrerlr ot vt gmidy What wr
" oy shrwoy § g U Wt & ge X §
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N o I@ Y BT ¥ WH S A=Y
& N gleure agr 93 Teaww g €
T ¥ R e & wfes § o wan
AN AT L, A HE T iy
g1 g war @ {Y WA @ aan
g fe oy wfwat § 34 sfadit &1 gw
Fwaw ¥fww 9T, altz vl w1 fagw
fey g1 «it fedr aae & g
fwy gu AYoEr graTa § g0 w76
g aff ST awy § | gR o <A
grar fe gt € 1 5y oo feader
& W13 § WA F1 @70 § W I
HHEAAT FT7 € (A T &7 W94¥ Arwa
wY agvar &, wodY fedg &Y wwqa s
won g foww aaai g aqaran
Eiraanfeze g, 7 anpt (radex
Tt 21 few aw, fea wer & Wi
fa At & |10 faer ®T T qIT &
qT gAer €T & qr qETwea #¢ T fedt
fear at gawr 8 qar afi 81 @F
sy mAr g€ @ 1 www & @AY
i fgeraa &7 T TH AGAT QWA
oy gran &1 giva @ & dw feda
ATF TF ETRT IW WS W F T qEdY
Brumtgn e kaed 8B @ fe
wes ¥ gw fgwrans o &3F v @
q gweT  Qar W gem g
THT( 9T &aT, g 0 qq G AT
T TF § 9T g 47 QIO
atr ag Hre wrfadt aft &

% QYT UF TET WEA 41T TLAGH
& f i 7y onwEd @ (ewEay
Fraf g sad a1t ¥ oY) ww ag
& 7 qf fs I TREY 3 vy el
A wigh W@ gom o T =
«F WT W TRIA TATET JaT &, M-
wzdr T & 1 A wfm fe
Preparednesz i3 the best defence,
and I would say from practical experi-

ence that sometimes aggression Is the
best step in the line of defence thak
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is to be taken. It iz not offensive, it
is the strategy of defence, .

wgl aw g AT ¥ AL E A F
fareineft qa® & &f ote fear oY fg=r &
WTR T @ E, VA A T3 I
2 afer wraeear £ oAt afy wf g,
wixr v WY (oFT 2 Af § 1w g
g fo®l ® 9% 711 T qew
®Y wwqi AT 9T Taw gEEAT
A 1T, TAOH TF FT A9AT ATHT
gAY Ay ® on nw (xlafsgs
®! WA €T AT §, AT § & w7
FYT AT FATH ¥ ¥ FE T
g s o mrowmar s st ot
g Am #® ITHT FT awr §
et § o ard wgr ArgAr
g @ arsi W o B qw aaw
wgT ot qvar § agr€ & fagrw &, wm
I ALET o FANAET A wAT § owr gy
2? fepa wae & wag gur
g ww: gad @ @ A oA oaweRd
Mawza Fgw E, @GN Fomdar
Sang A H e, I OST wT @
a1 area FY wA Y, wWawgd A g
¢ faaeft sgr N amw & g g
ge v Gfre #r wxT AT as
qg it ft 3 AT F 717 "oy ofr qoX
o # 7aEs § W T § i
) WIT IR AE FA T T g
fearta Y &1, T ) frga N
wifowr oft ¥ &7 g6y 1 AfeT g
17 A gorwa aff & wAr wfem
¥ aumm fgl WY, awrw aawi

w1, wg & fwdt o x0g & &, g7 W
os @ wifgd N Anfae g,
fagia A S farem e g ar
QAT &TR ST A fagli aaesl
wr g & €@ §, I3 o F fade
fafrery wrge & wfm fe g 3@
wfy frarg cwd ¥ srfow w1
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g FmfEaE O wigt

W& ™ iq1 T wfg ™ g
RAGITA F rgr & ) Twr mar R
& o SYzr & ww sy & wew §
arag o w3 (relt 7 snar § Wi fex
¥ nfex qgwaT g Ig W A
g a7 fafeelt oy ft ot ww
& wd wEa fn oww g fav
I FATH CUT F@ wan g oa@r
f a2t Wit it € g (xRa & aragw
&f1 w27 70w 1357 1 37 ¥ e
o1 @ 1 ag wmaAg gk fry ¢ oY
Axzw@g)

fafeedt ehida & arx fosh
FEW@ & Sadr 95 woh A v g
werfas adet & aYx £ Wi e
qEAT ¥ 1 T THT KA WA FT Ao
qEgdT F1 AT wiwdrT  ATET gy o
IO g AWT H WO qur {1 Hew
Y fasatf @y wrigw & ¥ am qonde
fermafr @I | T ga wowl ¥
wsdt ag & wifes §ifr 1 T
AT SqURT & Sgra gy wifgd
Faw faime i & sreeft formgin o comei
# wa fem gar @ @ 9 fewe @
I+ 3 @ fewy 7 o § s
@ a wifgg 1 fesifedT wfa
aga welraa Tadt 81 ww ax A
W o ST A g g

wigy fodw ¥ & wOF w1 w
s faur §1 wrar & fewr w76 o goqgw
yoer fggemft ot qwr Tt we
WHAT E | WIS EF I RIKT WY W
Y savawar 3§ sTeR we w1 fear
g & awwar g fw oy O afY &
AT ICAt & egw ¥ fw
agt w o wifigs, Wt et
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g wifg®, ag Wt wa v wfgd,

wg ot v Frm wfgd ) ¥ §F wgfm

feastwd rad a¥ s @
e A1 v E fr wrr eEry fesrm
¥ fom ot aga A @l 9T ww
w3 % § iTwy Iy wdat wwd
AT AT HE AW @ L1 Aw I,
¥ v g wrvn gy ar wifgy fe
qar ®T 1 agi ax wdY ¥ AN
wry gH A wEdt wfed 2o ufe
¥ AT QA 3T AT § AR |1 W
wer I & quF & foam Aar< g
w/fzd, W azargary ¥ e A T
g L ama gz AR E Jean
wifg@ 1 g7 % && gt Y ava G ¥

X T g S gl ¥ e

& g @it ¥ fg age T et § o

TRy o 3 0 § o o whor H

v RO &1 Iwr 7w Few
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et 1 T @ oA
Ot wF ¥Afewr Ewgm f wed
¥ 3¢ war v ¥ g fe @
W S wwr ¥ a% W oy 9y
wf ¥ fer qw avm W fiet oW
©r Syt wrfadt o7 agE wae v
B w7t dfedfe & =g poedt
fearé st Tt wrr ® i A @
& qIAT &

Ayl ¥ fom o e
A & qraA1 ¥ W WG § AT AR
aga { A a1 @ @ Fom W oft wet
qv sty et 9@ W g Wi
qtw qa1 qgd feer s @ et
efT 47 § wWig | W7 STy fews
v & ar 3w fefas ¥ gnfew
g FaeelY sfpdr 1 o womr o aeftr
wi gt wifeq 1 & wiw @ anw
& Ag) fear o wwr @1 ¥ @@ wowin

“Erwry # wwfrdt o oGy § s

AT & T Ty WX 9N ww ¥ g
s f1 ¥ W Tawy g
¥g1 sr ¢ fr ag wfew gt 2,
o ¥ sy gwr 3 e frd e
g 9 T, oRadt & xwR iy fear
£, v Ty @Y aY § ¥ET THT ¥ OF

#fegt ¥ § 37 WY ave
frmrg & Wit oy, W ATy ey @
W aw W wewt I oy §)
mgaftHaag 1+ wfg ®
frgraa wet ¢ e ¥ wwwdt siT
v ® fag Awfat =1 gfe
e fear WG
. T W s W qwEe o
wgt ox & B, Wy Rl @ww
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[t worer firg )

wff &, o ¥ gy @ Fgraw & fag
gwifee wowm feqr o wfed
CEaTd T yEwy qwA 9T srive
wwmAt w1 Headrer v odt & &fewr
TR A At W WHET e AT
oY A WIW T v §, I & PR
wiT garfex  awmim & of g &
& wd ¥ W3 F 7 Feedt & mudiw
7w ferdr wifsat o mr3e-
grafag adg a7 w ¢ o v+ mifeqt
& wrw wix ¥ ¥ wrger § fo Ao
grew wafir W fady fafiret wree
w arry ¥ fe § g ey o st
& g X T & Y wAET AR
W & gral &7 fomw ¥ fag
weAt w1 Hwadioe w78

gt a% wary fafafaas  wreaY
o ares & o on ¥ ¥ §we S
s fedw afl, afew gz anw
ans fewa & | @ awTy @it
% aos ¥, wig § fely o o & g,
ag qerwi sty 33 fe ¥ opwrw

wfige f: garQr amer Je  AMG R |

% it Bt vt & fag fedw
fufirerT aTgw ® wyEag Wit gfamn
& oY ftr v Pt 4 e & wyforgt
W qua wifadi § dew wffew
qeT wour § | ke Y o7 A
¥ wongnd ® gat ¥ Y Wy
wifge | @ 3 A% ft gt o afifew
f ¢ it witm W @ Ao
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¥ o¥r e ¥ axg aw « fgwoa
& farg o &

Mr. Deputy-Spiaker: Before I call
Shri Bhadauria, I want to say ome
thing. Shri Madhu Limaye has writ-

ten to me, 1 wanted to call him
yesterday but he was not in his seat.

Wt nq fored @ wa w7 FAw Y

& ag @ weqfr o} (TgE) Hamw
€ N 7 &

Mr, Deputy-Speaker: That is all

right. The other day Shri Dange

complained. You will get your allot-

ted time but necessarily the same
order will not be maintained.

woeoag iy g v
T ¥ vo Frow gen wifig we
qrét W1 BT VAT G NGH AT 97
et fman &1
Mr. Deputy-Speaker: But you have
represented the matter.

ot weg fasdr:  fas qar e
fraw =y & fo war swe oo
A 31w faw oo oW o6t
gar wiwwre afi @ 1 7@ @ wOw
#* waEvr ¥ gem owfedr ) s aw
¥y i qr Kaar o gor &1
Mr. Depuiy-Speaker: Please listen
to me. I have seen Your communica-
tion, addressed by several Members
of the Opposition. You ale co-

existing there but you are very jealous
ahout priorities.

oY wafas @ :ﬁgm’l‘i'uftmﬂ

wr afasay A e g |
Mr, Depuiy-Speaker: I entirely
agree. It is not ob on the

calied yesterday.
him.
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ot ooy Forer® : wror w7 Tt 84
oY W 8 weETT Wl ¢

Mr, Deputy-Speaker: Yesterday I
had laid down a certain order and I
had followed it. Then, you were say-
ing about Members placing some docu-
ment on the Table while making a
speech. There i&2 a rule about that.
What you have said is not correct.

¥or your benefit I am reading out the
rule,

it oy Forerd : arg Foraw ey & srrerar
# % xufad wer fe st ok s
A M AT W §, IEEY X few QY
wd ¥fier wft ow e fnkr 2y gar
t
Mr. Deputy-Speaker: Because he

has kept it here, it does not become
publie,

Wt wy forll & wyt Wy E
fe ag ofeers § ? & faaw wovaT g
ww Bt TRmw wwifos W
wrar §, o vud a1y ¥ folg g
wifg? fw Jwwy Wy fieqr o o R
qr =¥ |
Mr. Deputy-Speaker: It is not

strictly kept on the Table; it is handed
over to the Table.

Shri Charanfit Bal (Dausa): He has
made & remark that we are called
first. 1 think, there is a convention
ihat the largest group is called Arst.

wt nq fom® : € ¢t oy

e

Mr. Deputy-Speaker: Normally we
do adhere to it but if it is claimed
as & right, I think, in the interest of
the debate, the Chair has a discretion
and nobody should consider because
he iz called first or second that his
group loses its strength or that certain
prestige is lost in the public eye.

i ofy oy ol Faw gt H
WP R 1w g &

r, : The other day,
adr, Dange complained when I called
r. Gegalan, I think, this is unfair.

+ 904 (AD) L8D-2,
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When you try to co-exist there, you
;houldlhommmmh each other
ere.

wft 7y forerd : wrq frrt & wpETT
sfayr a1

ot wifw fox witfear (geran) -
Jrerw wyrew, wfawnr Afx o
oy Hifa wrar=isry o § ot
rdfqr i fa S agey § oWy
wiwaw sfacar N o wlr gfe &

Afwr wx % Fuwt A aest A, fro
wx aw ot dsfe o Afew v
oy wft g awen §, wrr ifad fe
™ " W & it awE W Wy w1
e aow v XY & Ay wrgw A
qrd § fe ¥ & wfaerd 'ty dfre
wre I waT ¥y off o aff W aed,
ot ¥7 ¥ fody qerrz fpar wrar §, @
g wae ¥ o wra 3fg v ¥ W
awi?
1637 s,
(Ssmx G. 8. Danaon in the Chair]
# g weaw ¥ Wi & graw o &y
Iefeqy won wigw § |

FE
afewres QwrEzR v Y fd, 1966
67 % warwer war ¢ % l'lﬁt



it wirey fww acg # or awelY § 1

WORTUWY aT% ¥ 1200 D7 T
¥ oy #hr Oty waiy wer we fady
wfew oy ow o &Y ¥ O dwd
wrr Y gq &

wtad wer gq wia W G § fe
§9 v dic agrk and, afes wer 3y
¢ & ot v fafewn &t et §, oy
ek ot it o arlY § 0 & ooy ey
whaowy s wffew & wo w #
e g §

o wph @ 3500 e Wl
€ ¢ 3w w7 Y Tay & ford e vy
o1 GFT 1952-53 ¥ feuy wur, g
WTRTY 1957 ¥ Wrey gur Wiy O g
w50 ¥ fear wgr ay W g A
1965 ¥ wrw g § Wt gw A ¥
fow w o wwor w 50 % ¥ vy

"
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ss ¥ srey gy ofte forg® fadr 55
Yoy § wg 66 ¥ wrary forkur WY
vowr ok ay & fiw g ¥ wlf v

4
3
i
2
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HAT AT Y 1 QT W g WAy wrarly
Xrex g ¥ ¥y ¥ war aw & tfogte
AT ¥ &Y gw T § fiw gk dw o
faker Mfw wft wdfr e ¥, iy
wa <y, W) freft s et ol W
& ghw wwifaw off § 1 Wy
t v gw W 2w ¥ ol oft AT A
Tt gt AmweT # dw w1 waqa Wi
sy At wT a% | ww & gt
g amr NPT g g e
W ww ¥ TN xu qw o) fadw Nfr
fakwy Twre ¥ Wt R Wt W oY
T dwr oY W wwwT g Qe
T g o T O ww WV ¥ vy
Tw W Wt & wod # s Wi Tew
ot

wia ¥% ¥ T www Aw ¥ 9NT
woirew o aprk w7 § ) wre gy ww
tw o AT oY AT wr gAY T A
&% O gW T wwwe & ok e W
gowT Wi g off Swdiwet oft fywrre
w0 ¥ vy off @ wER

o v ¥ el wewt ¥
T wlfww wifaed & wvaee ¥



”is D. @.
oY fix wrwer 6 gaT< & IR werfigar
o e Wy ) A www # ot
g §, TF oes o N FN fvar sy
witwe wifeqd g% frymr o
ot § W< wufod fasra an T
fe ot ¥ ST 9 weawwita
afcardi & £, waifs 3% & aga @
Ty wowr WA A O e L
w2 & wg W i W

The Minister of Defence (Shri
Swaran Siagh): 1 would like to con-
tradict him. This is not factually
correct.

*ﬂ'ﬁ!ﬂﬂﬁl’l sy
wfereart sioft & oy wgt fr T8 gafod
quw Tt fear a1 w@r & A & aee
g f fe g S ¥ 1w B fw
g dfgEm Ry -
AT JWTAT WY, FA TwrAY wY Forerdt ¥
wfawat atr feodt ek & =3 §,
forgfr fs agrght & AT afyr o,
fard qfeard ¥ aa & T9 wlrTT
¥ et g e Quw wTH wYw ar
w37 Wi a4y FRrowr qA s W
t ? ox¥ & 37 W) g frqr oy
ot fine warT g drfsy @R, worc ag
Tyl ¥ v S @sT oA &y
wgr it f dqw e qrff
TTHT TEATR ®T ST $T G ¢, famle
framwrs At sTem eI § 1 &
wTY & oAy & Pl v gt
fx & gar< ot foret Wi qus
oy ar W § T swre Fggerr
o ¥a7 ¥ g wre arefidt $ ofas 9T
1 W WY o O W A e
wr e g g T AT At s ¥ Wi
e o9 faw ¥ Mol

- ww W e W whiw
wivel ¥ v wff fixr T8 aw W
y !’!-mﬁm.t&ﬂtm
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Y, AT ¥ ST XY wrHww e
fralt, 3o e Wl o g ¥ ¥
wT wIfERT wwifer § 3% @
& wafy fear ar w@r g ? e wm
T wwet § W sl §,
wiifs g fgegmma &) av wre Ty
wigT WMfgar & ag gear & s
fEgem & faot fewr s e i €
w fi geoft 97 wirga & famfigai w1
agt 60 wTAT Tror Faera & WY iy
qor Frer w< ag goar & gafedr o
|G € ag a7 sagTT fear ot wr
ag vgf aw IfaT B 7 ww wrw g A
¥ HT qFed ¥ Frq gedagr w4
Y & ¥ o avg w1 wEE W faaly
WY WTY JWET WX FAHT HHT AT I
g Tt g afew 3w & o0 N gD
AT WIT Eaan wY FTAT TTENT |

oft aw af, wfroar wdr waw
¥ g fady wez far, O & seor
WERT, WY F ATCAW ¥ qE FEAT AUEAT
g v faad foft a1 2w & dury av
whitw arff %Y gaefy gre g€ ot gt
s el wERT A §9 Fh wwa
Sy st¥rgger e w v ¥
wt ¥ gifeariee ot v Tt €
sfafafi seard warar o ard A gai
GO HETRTEM T ! IWEEATY . . .

Shri Swaran Singh: These



hon. Member has mentioned? It is

abgolutely incorrect.

warfn wivew : et ¥ @ frar
g

sft oo Ferg watfeay : wrsawr agaw,
fore oy %1 392w a7 o AfaTar w4
AT qd X Y E F wrgar g, Nara &
TqH T wE T E I GI G TRy
DT g FIrAFTO & g XX g OO
agt 9T Iqfeed ) § 1w X 9w
foat #t x v & &« w0
A ata HY g 9 wHwew wriead
*T vy ag W afy sy | WA Ay ¥
wg T W w1 &) feng v §
a1 xF AT #T Wi 9T Af), XTIy
* War ®Y 97 F 4y AT ® oyt
IR FTHAT 11y i T wifmad
W YA FTS T wfwpriod ST gt v
€& TG *T T forar § av gy Frqr g ?
wWIT Sty s wEYeT WY ugh T aE
ST ¥ 98 WX ATy q€r ¥ gl
*TAT LA W7 | qT g AT Ay
At & 3w 7 ¥ vt g0 feare w A
¥ Fad WY gt . . (ewwm)

wt faw wroyaw (ael) W
Mo UKo WIT ¥ avx FieaT w1

ot i ey wifear : ow R
qre gaew wg O § v gt v
% faar aqrr ) DFwa % AR ¥ R
w19 A ¥\ & w50 vt § ? feody w1
s gmai N it aa ¥
wRf s at? off v
§ fe D & S arewrion wifge =,
T #Y g T B ey F
won Wil wr 1 W dw ot gub

-

JUNE 27, 1067 (Min. of Defence) 791

qu&mmmt:wrw
# 1 wg 3¢ fs wix 9 ax ¥ w7 @y,
¥ o Wy gard Aot

wyt gz frafo & ey Wt g &
st a@rar § ? wngfre O N gt
ow & W i wifgh IwT g
sara € A€t & | wafod § w19 & qreaw
¥ frenT sa agea ¥ qg frdgrson
wigaT g fesutA sxd g o
g7 Tt T awy § 1 cafed

43
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ey, AN T awh § afew
wpeT § B T wAaw | e s Y
% Nft d e ¥ gor fin fedy
Fw A waat & fal fieer fer el
Wy ? oY gan vy e dA e
W wfgd | g AT w1 ST RA,
§EL, WW & ey F q[EE w1 eraeay
T, AT AT ¥ W T e WY
dredr ot dfsy Wi saer AT
I sfie A QAT qOr—wT ¥ At
o gl @1 ? A e aF wed
§—5FF &7 IAT FAWMN WIT WA ¥
Fearee | wl oy wgf at ? aw wfww
¥ I 7w & Tl §—ag § wAar ¥
vt e | fedr 20 awl & WRT
wfirn qrf 3, wiaw &= & ¥= andar
wTy feat § forad gaTd qew o A
@t gt @7 faqr a1 wew e
FT & WO AW T AT N TR WY
W A FT AT § 1 €A 20 AW ®
sixT afaewr o1 gfaera sfaar #t
#ifedt w wawewawl w1 gfagre @t
R w@ gena w1 gfagia wawadT w1
whrgre @ @t @ e X W
fadeT waT

The Minister of Stale in the Minis-
&y of Defence (Shri B. R. Bhagat):
Mr, Chairman, yesterday and, today,
the House has been discussing the
Defence Grants. It is refreshing to
find that on all sides there is a very
keen desire that our defence 'mobili-
sation should not only be at the top
But the spirit of self-reliance that has

ASADHA 8, 1889: (SAKA) (Min. of Defence) 7930

structive one. Consistent with our
policy at home of building up an
independent national economy based
on the rights and privileges of every
citizen and in pursuance of our objec-
tive of dealing independently and
thinking independently on the diffi-
cult problems of the world today, it
is absolutely necessary that we follow
a programme of production the key-
note of which should be our depend-
ence on our own selves., Any sugges-
tions in that respect will be welcome.
It will be my effort in the short {ime
at my disposal to convey to the House
that the spirit in which the defence
production programme was under-
taken is being continued and deve-
loped., and wherever deficiencies occur
for reasons beyond our control, we try
not only to improvise but to fill them

up with our own national indigenous
efforts,

Reliance on our own defence pro-
duction has assumed a wider role. Not
only are old ordnance factories being
renovated and modernised but new
ones have been set up and are being
geared to production, The public
sector undertakings in the defence
fleld which cover such vital spherea
as aeronautics, electronics and various
others are being rapidly developed and
put in top position. Also the spirit
of self-reliance, doing things ourselves
wherever bottlenecks occur due to
shortage of raw materials which we
are unable to improvise or manufac-
ture and are also not able to import
because of the serious limitations
imposed on imports of such materials
because of political and other reasons,
is kept to the fore; for our immediate

p
through free foreign exchange re-
sources, but in the Ilong-term our
entire science and development re-
search establishment s trying to 1l
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IShti B. R. Bhagat]

Pose to spend something like 128
crores thi¥ year on our research and
development programmes and this, as

Quoted, something like 15 per cent of
the entire defence budget spent on it
in other countries, does seem a
modest figure, but comparisons in this
Tespect are not always very accurate,
because here what is necessary is the
task that has been assigned to the
defence research establishment. There
some of the organisations may be
doing fundamental research, for which

Here what we have tried
to achieve is that our defence and
research establishment has heen given
a specific task, and they are fulfilling
that task in the measure thst they
are required to do. For example,
they have three special tasks assigned
10 them, and that is to look after al!
new equipment, improvement of exist-
ing equipment and development of a
new equipment altogether, and com-
bining all this into military hardware,
and then the entire thing goes into
bulk production, from the trial stage
to the user's trisl and various other
trial stages, and this stage is very
dificult. This is a specialised task
given to them, and for this the defence

¢
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Therefore, it is true if we think in
terms of money given, it may be a
small fleld of operations, but if you .
take the projects that have
undertaken, someth over a thou-
sand projects, they are doing at the
moment in various fields, and very
critical

aeronautics or radar or electronis, all
this they are doing with an element
of urgency and trying to solve some
of the very difficult problems. There-
fore, if yoy see it from the point of
view of the amount of monay that {s
spent, that is no measure of the work
that they are doing, although we
realise that their work has to be step-
ped up because more gnd more we
depend on ourselves, the scientists, the
technicians who are working with the
army and our military forces must
play a greater and greater role. There-
fore, the limiting factor is not the



WE *3 D. G.
- I come to some of the specific pro-
;"_ referred to by some hon. Mem-

be: It has been said that some of
r vital projects are not making
atisfactory progress. 1 think the

pression about most of them is not

ry correct. I can appreciate the

y that we must make speedier
ess in each one of them, whether
HF 24 or Leander frigates or
s. 1 was surprised when an

er said he saw no mention

s in this report. I could
it. We attach so much
to electronics. Defence
in electronics is almost
of the development pro-
he next ten years. Out

mittee report puts the
ents at Rs. 760
‘m"e’ ‘.ﬂme

programmes
is not only here;
the,wor]d We are
o ted in electronics be-

s importance to aeronautics
eqhipment. and they help
ke the arms more efficiently, to
'ge their fire power, capacity and
in operations. Therefore, we
ignore electronics. So, I
3_11t_p the report and I find there
derable information. Not only
at Electronics increased its
n but it has gone into
other fields including radar.
> a second factory in the MIG
‘which meets the electronic
ents requirements of the fast
MACH II and -intercepter
- From its own resources the
rat Electronics is going to set up
rd factory and it will provide all
requirements for the radars, We
been able to develop certain
- as in this field foreign help
achnical know-how is not easily
sle because apart from economic
s, political considerations
been mixed up. In spite of that,
m vﬂ.al sector of our military

ASADHA 6, 1889
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hardware and equipment, we have
been able to develop ourselves. It is
one of the few factories that even
after devaluation, have not raised “he
price. Government announced that
efforts should be made not to raise
prices. The Bharat Electronics had
not only raised the prices; they have
reduced the prices. That shows the
measure of efficiency and economy
that is achieved in its working. That
is also borne out by the fact that from
out of its own resources, it is going
to set up a third factory, That takes
care of the electronics group.

Coming to Vijayanta tank, it was
said that the production at the heavy
vehicles factory was not proceeding
satisfactorily. That is not true.

Shri. Nath Paj (Rajapur): Be more
specific. The Member who spoke told
you that its gun was not up to expec-
tation.

Shri B. R. Bhagat: 1 referred to
Shri Indrajit Gupta's remarks.

Shri Indrajit Gupta:
referred to indigenous
armour plates.

1 specifically
output of

Shri Nath Pai: Major Ranjit Singh
talked about the gun fire.

Shri B. R. Bhagat: I would not like
to discuss the details of firing capacity.
Let me talk about the general pro-
gramme in respect of the tank. It is
true there has been delay in the re-
ceipt of certain components which are
still being imported. These delays
have in fact actually acted as a spur
because we have been able to impro-
vise indigenous manufactures of some
of them. This resulted in some delays,
but the fact is that we are able to
manufacture or make preparations for
the manufacture of items which we
may need in future. In fact, the pro-
portion of indigenous compomnents is
progressing faster than was laid down
in the project report,

As regards armour plate, to which
the hon, Member over there referred
to, this is to be produced by the
Rourkela steel plant in collaboration



ng constructed for the first time,
and said that there has been consider-
able delay in this project. In this
particular matter, the hull is made
‘of a special type of wood, which has
#0 be laminated and developed through
a special process, and it took consi-

and pther things have got to be either
of wood or of non-ferrous metals.
All these gifficultles have been got
over and the first minesweeper hull
been completed. This is being
fitted out now, and it is expected
to be completed in about six months

E

]

Although the first minesweeper has
taken longer time, it always happeuns,
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we go to the raw material
large part of It has to be d
ourselves. Therefore, it ap

it
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tled down at a slower pa
take sophistication and

fications that we have azk
achleved—if you take all
consideration. We have already
to the gecond stage, The other
will go according to the
There may appear to be some del
the gecond stage, but I think the
gramme as a whole will go on
satisfactory and coorginated rate
MIG 21 will make its contribution in
the squadron formation of our Air
Force, Some bon, member said, by
the time we develop it and make it in
adequate numbers, this plane will be
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ral years and they will play their
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of certain items of squipment for

that

work exist at Avadi and similar faci-
lities do not exist in Ahmednagar.
Further an assurance has been given

there, Every effort will be made to
find glternative employment in the
Maharashtra region for persons who
have no All-India service liability and
do not wish to move to Avadi,

Shrl Nath Pal; This Government
‘ should have one policy, With regard
to the atomic station in Bombay, when
the question of transfer came, the
Prime Minister wrote to us that as
far as possible production and research
should not be locateq at the same
place and therefore the transfer from
Bombey to Hyderabad was gone. But
now regarding the question of Ah-
mednagar, you are taking a position
diametrically opposite to it. Where do
we stand? What is the poliey?

Shry B. R. Bhagat: I am not aware
that,

2

Shri Nath Pal: I am prepared to lay
the letter on the Table.

:
;
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Shrimati Shards Mukherjoe: I+ is.
not a Mmmm of omployment

g pecple. I
when there is a large factory, mm
ancillary and feeder industries also-
exist, This factory has been there
for 12 years. Why does the Govern-

Shri B. R. Bhagat; I starteq "
ing that no factory is being ?ht:ud.w
Only research establishment for which
production facilities have been geve-
loped a¢ Avadi is being shifted No
ancillary industry is connected with it,
I hope I have made myself clear,

Shri Nath Pal: At least to yourself,
though not to us!

Shri B. R. Bhagat: It does not give
me any pleasure to shift the centre
when the humap question iy involved
there, But in this matter there is this

definite expert opinion and sometimes
we are helpless,

Coming to the frigate project, it
was said that this project hag  also
been delayed and one does not know
Wwhen the first frigate will come out.
Actually, no delay in the sonstruction
of the frigate has taken place; §t ir
going according to the schedule laid
down in the agreement, It must be
realised that thig is a very sophisticat-
ed project and it takes consjderable
time in construction. Since this is the
first of its kind being done here it is
likely to take more time than if you
compare it with other parts of the
world where they have considerable
experience. The work is going on as
determined in the programme. Even in
the United Kingdom these frigates take
something like 40 to 50 months for con-
struction. This particular frigate is
one of the most up-to-date ones and,
ag 1 said, since this is for the first time
that we are doing it the time taken
cannot be described as  ‘inordinate

1968. That is the schedule drawn up
An hen, Member: When will it slak]
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Shri B. R. Bhagat: It will take some
more time to go in for {ittings and
other things and finally it will be
commissioned by 1971. But the sceond

and third one will take much less
time.

Shrj Indrajit Gupta: It means five
.years to produce one,

Shri B. R. Bhagat: That is for the
the first one. From 1971 onwards, for
the second and third, the schedule
‘will be more even,

Shri Randhir Singh (Rohtak): Is it
necessary for you to disclose these
:secrets? -

shri B. R. Bhagat:
secret is being disclosed.

No classified

One last point, Sir, and I have done.
We are, particularly after September
1965, making great efforts in import
substitution and broad-basing our
defence preduction ang drawing on the
loca] industrial base for the defence
production programme. For that a
special department was created, de-
taileg working was gone into capacity
in the civil sector was assessed and
this programme has made good head-
way. Already the civilian sector is
taking upon itself a programme of
production to the tune of Rs. 125
crores. Another programme of a simi-
lar amount is also going to them. I
hope that in future, more and more,
overall industrial base of the country
will be exploited for the defence pro-
duction programme because it gives
a resilience . . ,

Shri S. M. Banerjee: What about the
clothing factory at Kanpur and Shah-
jahanpur? There is no work in the
clothing factory.

Shri B. R. Bhagat: That point has
not been raised, so I am not replying
to that.

I quite appreciate the points made
by some hon. Members that we are
lagging behind in many fields, We
have to make up in technology, in the
development of this particular branch
of production which is very complex
and very sophisticated and, particu-
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larly, in the matter of critical items of
modern weapons ip varioug fields we
have to go a long way. But 1 can as-
sure the hon. Members that the spirit
of self reliance has gone down to the
ranks, Everybody is feeling that if
we have to survive in ithe modern
world, in this dangerous world, parti-
cularly with this dangerous situation
in our borders, we have to depend on
ourselves and the defence production
programme is undertaken in that
spirit. We have made considerable
headway in liberating ourselves from
the stranglehold of external resources,
foreign exchange bottle-necks, We
have gone into our needs item by item
for our more difficult programmes and
we are trying to assess our own re-
quirements and meeting those needs
ourselves. But this is a long-drawn
process which cannot be achieved in a
day. But I can assure you that from
year to year we are making progress
in this direction and a gay will come
soon when we can claim that we have
achieved as much self-sufficiency and
as much gelf-reliance as any nation in
the modern world with so much of
economic independence can achieve.

17.12 hrs,

[MR. DEPUTY-SPEAKER in the Chair]

In the end, I can assure the hon
Members that whatever they have
said, whatever criticism they have

offered in this respect will be taken
note of and every effort will be made
to see that our performance is better
next year and still better the year
after,

Shri Frank Anthony (Nominated—
Anglo-Indians): Mr. Deputy-Speaker,
Sir, T must say with regret that I find
this Defence Report continues an atti-
tude of purposelesg anq even danger-
ous secrecy. I had a little to do with
defence from the time of the National
Defence Council during the second
world war and I feel this is a hang-
over from the pre-independence day®
when the British Government would
not trust, did not trust, the Members
of the House. Today also, I regret to
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this House gre
virtually, completely ignorant of def-
ence programmes, defence policies,
with the resuit-what happeneq we
were taken completely unawares in
1982, 1 shall attempt to show how we
were taken unawares in 1965 also, It
there is ineptitude in any governmen-
tal organisation, if there is negligence,
it there is waste, thiz House, which s
supposed ultimately 10 be responsible
to the nation for its defence, can make
no meaningful contribution unless we

that 1 have been extremely critica] of
Shri Krishna Menon when he wag the
Defence Minister ang 1 castigated him.
1 said that it is not gnly an affront to
this House, worse than that, it s dan-
geroug to the nation, I shall attempt
to deal with only 8 few of the several
points that 1 would like to have dealt
with,

1 shall first deal with the Air Force.
Here we are at least given this infor-
mation that we are directing our
balanced
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ment, and therefore we are behind
the schedule.

We are given no indication-—at
least. 1 have not been able to fnd it
out—about the number of fighter
squadrons, fighter bomber squadrons,
bomber squadron and transport squas-
dron. 8Sir, I feel that we have to go,
as 1 said, to the Institute of Strategic
Studies, Some hon, Member
od, but he did not refer to it
tely, to the ill-starred HF.24
never been able to get any kind
complete information on this.

has happened to thin? The per
gestation for an elephant
long, but the period of gestation
this HF-24 is much longer—T ¢o 8
years. And still we hive not achiev-
ed this engine with a Mach.II perfor-
1 want a categorical answer
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oyt at the moment, but what made us
emter into g collaboration
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American
journals. But what is our position
vis-a-vis Pakistan? My own feeling is
that Pakistan today iy in a stronger
position in the air than she was in

25§
385

s
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considerable aid so far as air defence
is concerned. China is supposed to
have given her g number of planes.
I saw a report that she hag got 100
MiIGs, 90 F-88s from West Germany,
50 planes from Iran and so forth. 1
would like to know what is the posi-
tion. What is your estimate of the
kind of supplies that Pakistan has re-
ceived dy way of planesr I think, it
ig acoepted that—it js nobody's fault-—
one of our weaknesses was the lack
of radar cover in the Indo-Pakistan
conflict. There Pakistan had an edge
over us relatively. 1 do not know
what the position iz today. But why
do you keep it from us? As I said, the
Americans and the British know all
about it. Let us know so that we can
ask some meaningful questions.

So far as the Pakistan Army is con-
cerned, I remember reading a report
that Pakictan had decided in 1965 to
add at least five divisions to her
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Shri Frank Anthony: They should
at least read some American jour-
nals, they know. Then, there is this
very crucial factor, As I sald, I can
only deal with a few points. It is
axiomatic that an army ig only as
good as those who lead it. We have
seen three debacles of the Arab
armies. I do not want to point a finger
at them, but obviously they have not
been able to build up a worth-while
officer cadre since the Arabs were
beaten in 1856. Because they bhave
not been able to build up a worth-
while officer cadre, in battle the Arabs
have shown themselves to be a liftle
more than & rabble. We have been
fortunate in a sense that we - have
been able to fill this vacuum which
was created in our officer cadres in
1947. What did the NEFA
show? It was the crucial fmpact on
the morale of otur officers’ cadre.
am not pointing a finger at anybody.
We were overtaken by events; we

#
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ing elan, were extremely good. Our
jawans, as I have said before, are
smong the finest fighting men jn the
world and, properly led, they have no
equal. There is tremendous pride in
the regiment and they are blindly
. loyal to their officers. As 1 said, we
have to see that they are properly
led. I am rather unhappy because, I
feel, we are not getting the best of
India’s youth in the officer cadre. We
must not sweep this under the De-
fence carpet. 1 remember wseeing a
statement made by the former Chief
of Army Staff that for officers’ cadre,
they had to reject between T35 to 80
per cent of applicants because they
were not suitable. That is a grave
situation. It is something which the
Minister should share with the House.
What India cannot afford is an officer
cadre of quijll-drivers, of bespectacled
degree or double-degree holders, of
Agra brigadiers of khachhar corps
generals who have not heard a shot
fired in anger. We cannot afford it.

I want to say this tp the Defence
Minister. How do we get our best
youth which we are not getting now?
The best of our youth is going into
civil life. What do these advanced

ASADHK 6, 1889 (SAKA) (Min. of Defence) yga5

ponge from the other ranks. I asked
some Generals about this and they
said thut the conditions offered in
many civilian services, to the border
police or security police and so forth
are much more attractive than the
conditions that are offered to our
jawans with the result that some of
our finest fighting material is now
being attracted to the civilian forces,
to the Railways and so forth. This is
also m matter that I would ask, the
Defence Minister to look imto,

I now come to the crucial
whether we should

develop
weapons. The whole Report
on the premise that our security

ths

Can
be achieved by building up a conven-
tional army by building up conven-
tional arms. What happened in 19627

We were overtaken by events;
country was humiliated. Why?
because we were told we would

]
Bk

abjure obsolete idess. I know that
when the then Chief of the Amy Staft
sayd, “Give us semi-automatic wea-
pons”, he was told, “Fight with lathis
as long a3 you have spirit” We were
overtaken by events and we were
humiliated. 50 also we are being
overtaken by events in the nuclear
field. I remember reading a statement
by Mr, Chou En-lai. it was In the

days of Hindi-Chini bhai-bhal
euphoria when he said—it is not only
irony—that
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an intermediate-range missile. Ac- What is the good of applying

Then there is the gtatement
* Alastair Buchan. He aaid—he is the
Director of the British Institute
Strategic Studies and I do not see
why we should not accept what he
said—that India would be able to
pweduce B30 to 20 kilotonne bombs at
the comparatively negligible cost of
Rs. 34 crores because mueh of the capi-
tal cost is behind us. But what has
happened? Today we are under pres-
sure. [ know, and we will be under
from the

RsR

equated us to Pakistan? Not only
USSR and the USA, but in spite of
our recent attempts to develop foster-
brother relationship’ with the
they have also equated us with Pakis-
tan; Pakistan is to represent them
the UK, and we are t¢ represeat
them in the USA.Y

g

But we were caught unawares ecom-
pletely in 1962, Who knew

know anything about the building of
the roads in Kutch? Did we knmow
tremend-

yelatively
ous deployment of Pakistani forces?
We did not. In 1065 also, as some
gentleman said, it was only when we
fot to the Icchogil Canal that we knew
that it ‘was an elaborate tank trap to
which we

|
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the Directorate of Military Intelli-
have then to collate it and

AND LABOUR AGITA-
TIONS*

Mr. Deputy-Bpeaker: Now, we

shall take up the half-an-hour dis-
cussion.

Before Shri A. K. Gopalan initi- tes
the debate, ] would like to mention
that several hon. Members have inti-
mated to me that they want to pul
questions. So, 1 would suggest that
Shri A. K. Gopalan may confine him-
self to ten minutes.

Shri A. K. Gopalan (Kasergod): I
would take about 15 minutes, because
this is a very important matter.

Mr. Depuiy-Spesker: That would
mean that we may have to sit a little

i

Shri A. X. Gopalan: That is the
e. I would take about 15 minutes.

want to raise a discussion now
peinta arising out of the snswers
ven t0 S. Q No. 48 regarding
es and labour agitations.
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Before I deal with that matter,
I would like to point out what the
state of industry today is, and what
the economic situation in the coun-
try today is and what the result of
that has been in regard to the num-
ber of strikes by workers during the
last six months in our country. To-
day, it is said that over 125 lakhs
coal-mine workers in 460 collieries
in the Jharia coa] mines had gone om
8 24-hour strike this morning to back
up their demand for implementa-
tion of the coal wage board’s recom-
mendations and statutory rationing
in the colliery areas. It is also said
that they have also decided and given
notice to go on an indefinite stfike
from the 17th July If their
were not met by then. The waorkers
cannot keep quiet when they fAnd
thatnpnﬁwnofmhbmdisml-
tched away. The workers
keep quiet because they have waited
for years; they have gone 1o
court; they have waited for concilia~
tion:“they have gone to the High
Court and they have waited; they
have waited for the wale bouﬂfl
recommendations. Even after all this.
when there is non-implementation of
awards and other awards of trl-
bunals, surely. the workers cannot
keep quiet.




